
NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, 

TAMILNADU DAILY CAUSE LIST DATED 24.11.2022 (THURSDAY) 

CHENNAI BENCH (VIRTUAL MODE) 

10.30AM 

 
In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial), and Hon’ble Mr.Naresh Salecha, 

Member (Technical) 

 

For Judgement 

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

1 IA No. 990/2022 

& Comp App (AT) 

(CH) (Ins) 

337/2022 & IA No. 

758, 759/2022 

M.K.Resely & 7 Ors 

Vs 

Union Bank of India - 

Erattupetta Branch & 2 Ors 

Mr. VK Peer 

Mohamed Khan  

Mr. S. Easwaran 

Ms. Shinu J Pillai- 

R2 

Mr. AG Sathya 

Narayana 

 

 

For Hearing (Part Heard) 

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

2 Comp App (AT) 

(CH) No 76/2022 

& IA No. 722,723 

& 752/2022 

Hyde Engineering + 

Consulting Inc  

Vs 

Karan Manocha & 4 Ors 

 

WITH 

Mr. Pawan Jhabakh Ms. Shireen Sethna 

Baria- R1 

3 Comp App (AT) 

(CH) No. 107/2022 

& IA No. 888, 889 

& 890/2022 

Hyde Engineering + 

Consulting Inc  

Vs  

Mr. Karan Manocha & 4 Ors 

Mr. Pawan Jhabakh Ms. Shireen Sethna 

Baria- R1 

4 Comp App (AT) 

(CH) (Ins) No. 

385/2022 & IA No. 

915 & 916/2022 

M/s. GVK Energy Ltd. & 

Anr.  

Vs 

Axis Bank Ltd. & Anr. 

 

Mr. Anant Merathia Ms. Aparna Ravi, 

Mr. Soundararajan- 

R1 

 

For Hearing 

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

5 Comp App (AT) 

(CH) (Ins) 

No.331/2022 & IA 

No. 739 & 

740/2022 

PP Bafna Ventures Pvt. Ltd. 

Vs 

Punjab National Bank &3 

Ors. 

WITH 

Mr.Kaushik 

Ramaswamy 

Mr. Advaith R 

Mr. Y 

Suryanarayana- R1 

6 Comp App (AT) 

(CH) (Ins) 

No.332/2022 & IA 

No. 741, 742/2022 

PP Bafna Ventures Pvt Ltd. 

Vs. 

Kotha Venkata Rao & 3 Ors 

Mr.Kaushik 

Ramaswamy 

Mr. Advaith R 

Mr. Avinash 

Krishnan Ravi- R1 



7 Comp App (AT) 

(CH) (Ins) No. 

101/2022 & IA 

No.230/2022 & 

Contempt Case 

3/2022 

Er.Manmohan Singh Jain & 

Anr 

Vs 

Tharuvai Ramachandran 

Ravichandran RP 

 

 

Mr. P Raj Jhabakh Ms. D Pavithra 

 

For Admission (After Notice) 

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

8 Comp App (AT) 

(CH) (Ins) No. 

387/2022 & IA No. 

921 & 922/2022 

Mr VVV Satyanarayana Rao  

Vs  

India Infrastructure Finance 

Company Ltd.& 2 Ors. 

Mr. Yogesh Jagia Mr. Amir Bavani- 

R1 

M/s Khaitan- R2 & 

R3 

9 Comp App (AT) 

(CH) (Ins) No. 

403/2022 & IA No. 

978, 979 & 

980/2022 

Bhavna Jain  

Vs  

State Bank of India & Anr 

Mr.Pawan Jhabakh Mr.Chandrasekaran- 

R1 

 

10 Comp App (AT) 

(CH) (Ins) 

256/2022 & IA No 

536,537 & 

538/2022 

Current Power Equipments 

Pvt Ltd 

Vs 

Mr. B.Ramana Kumar, IRP 

Mr. P Sivaraman Mr. S Harish Kumar 

11 Comp App (AT) 

(CH) 100/2022 & 

IA No.832/2022 

CJ Mathew  

Vs 

August Builders and 

Contract Pvt. Ltd. & 3 Ors 

Mr. Sriram 

Venkatavaradan 

 

12 Comp App (AT) 

(CH) (Ins) No. 

395/2022 & IA No. 

943 & 944/2022 

Naveen Kumar Moparthy, 

Member of the Suspended 

Board Fastlane Information 

Technologies Pvt Ltd  

Vs  

Ingram Micro India Pvt Ltd 

& Anr 

Mr.Y Suryanarayana M/s Ramalingam & 

Associates 

13 Comp App (AT) 

(CH) No.109/2022 

& IA No.956/2022 

Rajeev Satpal Lakhanpal  

Vs 

Taashee Linux Services Pvt. 

Ltd. & 2 Ors 

Mr. Sameer Hussain 

 

 

 

For Hearing 

S.No Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

14 Comp. App (AT) 

(CH) (Ins) No. 

294/2021 & IA No. 

626 & 627/2021 

M.G. Mohan Kumar & 2 Ors 

Vs  

American Road 

Technologies & Solutions 

Pvt Ltd 

 

M/s Poovayya & Co. Mr. ML Sharma 



15 Comp App (AT) 

(CH) (Ins) No. 

180/2022 & IA No. 

407, 408 & 

851/2022 

Dopesh Raja 

Vs  

Sadhanala Venkata Rao & 

Anr 

Mr. Sandeep Kumar 

Ambalavanan 

Mr. Anant 

Merathia- R1  

Ms. Mummaneni 

Vazra Laxmi- R2 

16 Comp App 

(AT)(CH)(Ins) No. 

301/2021& IA No. 

638/2021 

Ashique Ponnamparambath 

& Anr 

Vs  

BMW India Financial 

Services Pvt Ltd 

 

Ms. Ramya 

Subramaniam 

Diwakar 

Maheswari Sankar 

Panicker, IRP 

17 Comp App 

(AT)(CH) (INS) 

268/2021 & IA No 

305/2022 IA No 

584, 585 & 

583/2021) 

Central Board of Trustees 

Represented by Assistant 

Provident Fund 

Commissioner 

Vs  

Shri Kumar Rajan 

 

Mr. R. Vishnu Mr. Vinod P V 

18 TA (AT) No. 

49/2021 

(Comp App (AT) 

(Ins) No. 688/2020 

& IA No. 

903/2022) 

Udhyaraj Patwardan RP for 

Ind Bharath Energy (Utkal) 

Ltd  

Vs 

Tata Capital Financial 

Service Ltd & 10 Ors 

 

Mr. Niraj Kumar Ms. Durga Manda- 

R1 

Mr. Kushal Bansal- 

R2 

 

19 Comp App (AT) 

(CH) (Ins) 

No.282/2021 & IA 

No. 605 & 

606/2021 

Yashica Electronics Pvt Ltd 

Vs 

S Kamaraj, RP 

M/s Yashica Electronics Pvt. 

Ltd. 

 

Mr. K.M. Anand  

Mr.R Arivolisudar 

Mr. R Sadasivan 

20 Comp App (AT) 

(CH) No 61/2022 

& IA No. 690/2022 

Rajeev Satpal Lakhanpal & 

Ors  

Vs 

Taashee Linux Services Pvt 

Ltd & Ors  

 

WITH 

Mr. Sameer Hussian Mr. T.V.S. Kumar 

21 Comp App (AT) 

(CH) No 62/2022 

& IA No. 738/2022 

Rajeev Satpal Lakhanpal & 

Anr 

Vs 

Taashee Linux Services Pvt 

Ltd & 10 Ors  

 

WITH 

Mr. Sameer Hussian Mr. T.V.S. Kumar 

22 Comp App (AT) 

(CH) No 63/2022 

& IA No 691/2022 

Rajeev Satpal Lakhanpal & 

Anr  

Vs 

Taashee Linux Services Pvt 

Ltd & 10 Ors  

 

WITH 

 

Mr. Sameer Hussian Mr. T.V.S. Kumar 



23 Comp App (AT) 

(CH) No 64/2022 

& IA No 692 & 

693/2022 

Rajeev Satpal Lakhanpal & 

Anr 

Vs 

Taashee Linux Services Pvt 

Ltd & Anr 

 

WITH 

Mr. Sameer Hussian Mr. T.V.S. Kumar 

24 Comp App (AT) 

(CH) No 65/2022 

& IA No 694 & 

695/2022 

Rajeev Satpal Lakhanpal & 

Anr 

Vs 

Taashee Linux Services Pvt 

Ltd & 10 Ors 

 

Mr. Sameer Hussian Mr. T.V.S. Kumar 

25 Comp App (AT) 

(CH) (Ins) No. 

29/2021& IA No. 

251/2021 

C.G. Vijayalakshmi  

Vs  

Resolution Professional of 

M/s. Hindustan News Print 

Ltd & 3 Ors 

 

WITH 

Mr. Jinan KR 

Mr. Philip Mathew 

Mr. PV Vinod-  
R1-R3  

Mr. Shivsankar R 

Panicker- R4 

26 Comp. App (AT) 

(CH) (Ins) 

No.44/2021 & IA 

No. 96 & 245/2021 

Mrs.Winifred John  

Vs 

Shri Kumar Rajan, 

Resolution Professional for 

Hindustan Newsprint Ltd & 

3 Ors 

 

WITH 

Mr. Jinan KR 

Mr. Philip Mathew 

Mr. PV Vinod-  
R1-R3  

Mr. Shivsankar R 

Panicker- R4 

27 Comp App (AT) 

(CH) (Ins) 

No.56/2021 & IA 

No. 264/2021 

George A  

Vs  

Resolution Professional of 

M/s. Hindustan News Print 

Ltd & 3 Ors 

 

WITH 

Mr. Jinan KR 

Mr. Philip Mathew 

Mr. PV Vinod-  
R1-R3  

Mr. Shivsankar R 

Panicker- R4 

28 Comp App (AT) 

(CH) (Ins) No.57 

/2021 & IA No. 

266 & 486/2021 

Bikas Bhattacharjee  

Vs  

Resolution Professional of 

M/s. Hindustan News Print 

Ltd & 3 Ors 

 

WITH 

Mr. Jinan KR 

Mr. Philip Mathew 

Mr. PV Vinod-  
R1-R3  

Mr. Shivsankar R 

Panicker- R4 

29 Comp App (AT) 

(CH) (Ins) 

No.58/2021 & IA 

No. 268/2021 

Arvindakshan Nair P K  

Vs  

Resolution Professional of 

M/s. Hindustan News Print 

Ltd & 3 Ors 

 

WITH 

Mr. Jinan KR 

Mr. Philip Mathew 

Mr. PV Vinod-  
R1-R3  

Mr. Shivsankar R 

Panicker- R4 

30 Comp App (AT) 

(CH) (Ins) 

No.62/2021 & IA 

No. 139 & 

267/2021 

Sunny KC 

Vs  

Resolution Professional of 

M/s. Hindustan News Print 

Ltd & 3 Ors 

Mr. Jinan KR 

Mr. Philip Mathew 

Mr. PV Vinod-  
R1-R3  

Mr. Shivsankar R 

Panicker- R4 



 

WITH 

31 Comp App 

(AT)(CH) (Ins) 

No.63/2021 & IA 

No. 140 & 

265/2021 

Prasad Rajan  

Vs  

Resolution Professional of 

M/s. Hindustan News Print 

Ltd & 3 Ors 

 

WITH 

Mr. Jinan KR 

Mr. Philip Mathew 

Mr. PV Vinod-  
R1-R3  

Mr. Shivsankar R 

Panicker- R4 

32 Comp App (AT) 

(CH) (Ins) 

No.64/2021 & IA 

No. 260/2021 

Baby K I 

Vs 

 Resolution Professional of 

M/s. Hindustan News Print 

Ltd & 3 Ors 

 

WITH 

Mr. Jinan KR 

Mr. Philip Mathew 

Mr. PV Vinod-  
R1-R3  

Mr. Shivsankar R 

Panicker- R4 

33 Comp App (AT) 

(CH) (Ins) 

No.65/2021 & IA 

No. 246/2021 

Babu Iype  

Vs  

Resolution Professional of 

M/s. Hindustan News Print 

Ltd & 3 Ors 

 

WITH 

Mr. Jinan KR 

Mr. Philip Mathew 

Mr. PV Vinod-  
R1-R3  

Mr. Shivsankar R 

Panicker- R4 

34 Comp App (AT) 

(CH) (Ins) 

No.66/2021 & IA 

No. 141 & 

247/2021 

NA. Gopalan Nair 

Vs  

Resolution Professional of 

M/s. Hindustan News Print 

Ltd & 3 Ors 

 

WITH 

Mr. Jinan KR 

Mr. Philip Mathew 

Mr. PV Vinod-  
R1-R3  

Mr. Shivsankar R 

Panicker- R4 

35 Comp App (AT) 

(CH) (Ins) 

No.67/2021 & IA 

No. 148 & 

248/2021 

Sathyanathan Nair P E  

Vs  

Resolution Professional of 

M/s. Hindustan News Print 

Ltd & 3 Ors 

 

WITH 

Mr. Jinan KR 

Mr. Philip Mathew 

Mr. PV Vinod-  
R1-R3  

Mr. Shivsankar R 

Panicker- R4 

36 Comp App (AT) 

(CH) (Ins) 

No.68/2021 & IA 

No. 249/2021 

Muralidharan Nair A K  

Vs 

Resolution Professional of 

M/s. Hindustan News Print 

Ltd & 3 Ors 

 

WITH 

Mr. Jinan KR 

Mr. Philip Mathew 

Mr. PV Vinod-  
R1-R3  

Mr. Shivsankar R 

Panicker- R4 

37 Comp App (AT) 

(CH) (Ins) 

No.69/2021 & IA 

No. 143 & 

250/2021 

George Joseph & 4 Ors 

Vs 

Resolution Professional of 

M/s. Hindustan News Print 

Ltd & 3 Ors 

WITH 

Mr. Jinan KR 

Mr. Philip Mathew 

Mr. PV Vinod-  
R1-R3  

Mr. Shivsankar R 

Panicker- R4 

38 Comp App 

(AT)(CH)(Ins) 

No.70/2021 & IA 

V. S Mariamma  

Vs 

Mr. Jinan KR 

Mr. Philip Mathew 

Mr. PV Vinod-  
R1-R3  

Mr. Shivsankar R 

Panicker- R4 



No. 144 & 

243/2021 

Resolution Professional of 

M/s. Hindustan News Print 

Ltd & 3 Ors 

WITH 

39 Comp App (AT) 

(CH) (Ins) 

No.71/2021 & IA 

No. 252/2021 

Jose K J  

Vs  

Resolution Professional of 

M/s. Hindustan News Print 

Ltd & 3 Ors 

 

WITH 

Mr. Jinan KR 

Mr. Philip Mathew 

Mr. PV Vinod-  
R1-R3  

Mr. Shivsankar R 

Panicker- R4 

40 Comp App (AT) 

(CH) (Ins) 

No.72/2021 & IA 

No. 242/2021 

P R Ramachandran Nair  

Vs 

Resolution Professional of 

M/s. Hindustan News Print 

Ltd & 3 Ors 

 

WITH 

Mr. Jinan KR 

Mr. Philip Mathew 

Mr. PV Vinod-  
R1-R3  

Mr. Shivsankar R 

Panicker- R4 

41 Comp App 

(AT)(CH) (Ins) 

No.73/2021 & IA 

No. 145 & 

253/2021 

Kunjamma PP 

Vs  

Resolution Professional of 

M/s Hindustan News Print 

Ltd & 3 Ors 

 

WITH 

Mr. Jinan KR 

Mr. Philip Mathew 

Mr. PV Vinod-  
R1-R3  

Mr. Shivsankar R 

Panicker- R4 

42 Comp App (AT) 

(CH) (Ins) 

No.74/2021 & IA 

No. 254/2021 

Ramachandran MP  

Vs 

Resolution Professional of 

M/s. Hindustan News Print 

Ltd & 3 Ors 

 

WITH 

Mr. Jinan KR 

Mr. Philip Mathew 

Mr. PV Vinod-  
R1-R3  

Mr. Shivsankar R 

Panicker- R4 

43 Comp App 

(AT)(CH)(Ins) 

No.75/2021 & IA 

No. 146 & 

255/2021 

Krishnakumar VG  

Vs  

Resolution Professional of 

M/s. Hindustan News Print 

Ltd & 3 Ors 

 

WITH 

Mr. Jinan KR 

Mr. Philip Mathew 

Mr. PV Vinod-  
R1-R3  

Mr. Shivsankar R 

Panicker- R4 

44 Comp App 

(AT)(CH)(Ins) 

No.76/2021 & IA 

No. 256/2021 

Dileep F  

Vs  

Resolution Professional of 

M/s. Hindustan News Print 

Ltd & 3 Ors 

 

WITH 

Mr. Jinan KR 

Mr. Philip Mathew 

Mr. PV Vinod-  
R1-R3  

Mr. Shivsankar R 

Panicker- R4 

45 Comp App 

(AT)(CH)(Ins) 

No.77/2021 & IA 

No. 147 & 

257/2021 

Raju MP & 9 Ors 

Vs  

Resolution Professional of 

M/s. Hindustan News Print 

Ltd & 3 Ors 

 

WITH 

Mr. Jinan KR 

Mr. Philip Mathew 

Mr. PV Vinod-  
R1-R3  

Mr. Shivsankar R 

Panicker- R4 



46 Comp App 

(AT)(CH)(Ins) 

No.78/2021 & IA 

No. 148 & 

258/2021 

Aishya T E  

Vs  

Resolution Professional of 

M/s. Hindustan News Print 

Ltd & 3 Ors 

 

WITH 

Mr. Jinan KR 

Mr. Philip Mathew 

Mr. PV Vinod-  
R1-R3  

Mr. Shivsankar R 

Panicker- R4 

47 Comp App 

(AT)(CH)(Ins) 

No.79/2021 & IA 

No. 270/2021 

Anil Kumar V & 33 others 

Vs 

Resolution Professional of 

M/s. Hindustan News Print 

Ltd & 3 Ors 

 

WITH 

Mr. Jinan KR 

Mr. Philip Mathew 

Mr. PV Vinod-  
R1-R3  

Mr. Shivsankar R 

Panicker- R4 

48 Comp App 

(AT)(CH)(Ins) 

No.80/2021 & IA 

No. 149 & 

269/2021 

Sukumaran Nair A 

Vs  

Resolution Professional of 

M/s. Hindustan News Print 

Ltd & 3 Ors 

 

WITH 

Mr. Jinan KR 

Mr. Philip Mathew 

Mr. PV Vinod-  
R1-R3  

Mr. Shivsankar R 

Panicker- R4 

49 Comp App (AT) 

(CH) (Ins) 

No.81/2021 & IA 

No. 261/2021 

Mohanan K K 

Vs  

Resolution Professional of 

M/s. Hindustan News Print 

Ltd & 3 Ors 

 

WITH 

Mr. Jinan KR 

Mr. Philip Mathew 

Mr. PV Vinod-  
R1-R3  

Mr. Shivsankar R 

Panicker- R4 

50 Comp App 

(AT)(CH)(Ins) 

No.82/2021 & IA 

No. 262/2021 

Anil Mukherjee E & Anr  

Vs  

Resolution Professional of 

M/s. Hindustan News Print 

Ltd & 3 Ors 

 

WITH 

Mr. Jinan KR 

Mr. Philip Mathew 

Mr. PV Vinod-  
R1-R3  

Mr. Shivsankar R 

Panicker- R4 

51 Comp App 

(AT)(CH)(Ins) 

No.83/2021 & IA 

No. 244/2021 

Thambatchan YM Mathews  

Vs  

Resolution Professional of 

M/s. Hindustan News Print 

Ltd & 3 Ors 

 

 

WITH 

Mr. Jinan KR 

Mr. Philip Mathew 

Mr. PV Vinod-  
R1-R3  

Mr. Shivsankar R 

Panicker- R4 

52 Comp App 

(AT)(CH)(Ins) 

No.84/2021 & IA 

No. 150 & 

271/2021 

Vijayakumar KV  

Vs 

Resolution Professional of 

M/s. Hindustan News Print 

Ltd & 3 Ors  

 

WITH 

 

Mr. Jinan KR 

Mr. Philip Mathew 

Mr. PV Vinod-  
R1-R3  

Mr. Shivsankar R 

Panicker- R4 

53 Comp App 

(AT)(CH)(Ins) 

No.85/2021 & IA 

Vijayakumary S 

Vs  

Mr. Jinan KR 

Mr. Philip Mathew 

Mr. PV Vinod-  
R1-R3  



No. 151 & 

263/2021 

Resolution Professional of 

M/s. Hindustan News Print 

Ltd & 3 Ors 

 

WITH 

 

Mr. Shivsankar R 

Panicker- R4 

54 Comp App 

(AT)(CH)(Ins) 

No.86/2021 & IA 

No. 152 & 

259/2021 

Raveendran V 

Vs  

Resolution Professional of 

M/s. Hindustan News Print 

Ltd & 3 Ors 

 

Mr. Jinan KR 

Mr. Philip Mathew 

Mr. PV Vinod-  
R1-R3  

Mr. Shivsankar R 

Panicker- R4 

 

Copy to: 

By the order of Hon’ble Member(J)  

                                                                                                                                                               (Chennai 

Bench) 

1. Notice Board 

2. Website: www.nclat.nic.in 

        For Assistance, 

1. For VC Link- vcnclatchennai5@gmail.com 

                         Ph-044-28880500 

http://www.nclat.nic.in/

